| TEM NO. 60 COURT NO. 10 SECTI ON Xl
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (C No(s). 17174/2015
(Arising out of inpugned final judgnent and order dated 07/04/2015
in SA  No. 288/ 2015 passed by t he Hi gh Court of Judi cature

Al | ahabad)

MUSAMVAT GOVATI DEeVI Petitioner(s)
VERSUS

RAM DARAS AND ORS. Respondent ( s)

(with interimrelief and office report)
Date : 04/07/2016 This petition was called on for hearing today.
CORAM :

HON&#39; BLE MR JUSTI CE KURI AN JOSEPH

HON&#39; BLE MR JUSTI CE ROHI NTON FALI NARI MAN
For Petitioner(s) M. Devvrat, Adv.
For Respondent(s) M. Pranod Swarup, Sr. Adv.
M. Lokendra Kumar, Adv.
M. Arun Kr. Singh, Adv.
Ms. Sushma Verma, Adv.

M. N schal Kumar Neeraj, Adv.
UPON hearing the counsel the Court nmde the follow ng

ORDER
Leave granted.
Heari ng expedit ed.
Rej oi nder Affidavit, i f any, be filed wi t hin f our
weeks.
(Raj ni  Mukhi) (Saroj Gaur )

SR P. A COURT MASTER
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